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 After some arguments, learned Lawyer submitted that he 

wants to make some necessary amendments in the Memo of Appeal, 

so, prays for time. 

 As prayed by the learned Counsel, put up after two weeks, i.e., 

on 18.09.2018 before the Registrar Court. 

 

 

(Abni Ranjan Kumar Sinha) 
Registrar 


